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23-08-2017 - CP(IB) No. 312/KB/2017 - Viaan Industries Ltd.
ORDER

The Ld. Counsel on behalf of the petitioner/Operational Creditor is present.

The petitioner submits that notice to the Corporate Debtor is incomplete as the same
has been returned by the Postal Department with the remarks "Addressee not found”.

The Ld. Counsel further submits that E-mail notice has been sent to the Corporate
Debtor and proof of record has been submitted.

List the mater on 29-08-2017 for hearing.
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